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ment to improve the Guwabati-Silcbar 
railway line? 

THB MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHR! 
MADHA VRAO SCINDIA): <a> During 
1984.85 .and 1985·86 (upto November, 
1985). 91 train accidents involving passen .. 
ger and goods trains occurred between 
Ouwabati and SiJcbar. 

(b) 27 persons lost their Jives in these 
accideDts and tbe cost of damage to rail-
way property has been estimated at Rs. 
1',3 Jatbs approximately. 

(a) whether the sttenlth of doctors i. 
the C.G.H S. dlspensariel ib tJeltii il ftot 
full and many post. are Iyln, vacalit ; 
and 

(b) if so, the time by which full Ilre-
ngtb of doctors will be provided in thoaC 
dispensaries ? 

THE DEPUTY MINISTBR IN THB 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : <a> a~ 
(b) The vacant posts of Doctors in COHS 
Delbi are Ii Itely to- be SUed on l'elular 
basis on receipt of tbe recommendatioDa 
of Union Public Service CommiuioJl. 

(c) & (d) Only 32 kms. out of total However, as an interim arranlement, 
)cmath of 396 kIDS. has overaged track on. CGHS. Delhi has been recently authorised 
Guwahati-Silchar line. The renewal of to fill 100 post of Medical 08icers OD 
tbis track is in progress. short term (contract) basi •• 

Aa .. nt paid or committed for construe-
tiOD work of Metro Railway, Calcutta 

4781. SHRI AMAL DATTA: WilJ 
tbe Minister of TRANSPORT be pleased 
to state : 

(a> what was tbe estimated vaiue of 
the c(JDstruction work of tbe Metro 
Transport Project/Metro Railway which 
haa now been substaintia Uy compJeted and 
what was the value at which tenders were 
awarded; 

(b) in respect of such contract how 
much, if any. amount has already been 
paid or committed as escalation; 

(c) what is the further amount which 
i. estimated as payable against sucb work; 
and 

(d) what is tbe claim of the contra-
ctors •• a,ainst such estimates? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (8) to (d) 
The informatioD is beiq coUected aHd 

. wiJJ be laid on tbe table of the Sabha. 

Vaea .. po.tl of c1oetor. iD CGHC .'.pe •. 
• arle. ia Deihl 

4712. SHill lAGANNATH P1\.ASAD: 
·be Minister of HEALTH AND 

Y WELPAIU! be pleased to state : 

Shortage of DlediciDes in CGHS .lape ... 
sariea 

4783. SHRI JAGANNATH PRASAD: 
Wall tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to state : 

(a) whether it is a fact that tbe .upply 
of medicines in COHS dispensarie. in 
Delhi is not adequa te due to whicb 
patients are put to great inconvenieace; 
and 

(b) jf so, the efforts made fly Govern. 
ment to anange for adequate .upply of 
medicines in these dispensaries? 

THE DEPUTY MINISTER. IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) 
SuppJy of medicines in COHS di.pensar, 
included in Cc3HS Formulary are by aocJ 
large adequate. 

(b) In the even t of sbortale of medi. 
cine. in the Dispensary Medical 0fIic:et 
Incharle bas been atltborited to precure 
tbe medicinea from Super Bazar. 

Pr'~Uep,/scbool .... e.... P.T.O'. t. 
.lae warda of Ra""', £.p,.,e • 

4714. SHill VISHNU MGDI: Witt 
the Miai.ter of TRAMS~T" ,.... 
to Itate : 




